| CENTRAL ADMINISTRATIVE TRIBUNAL,
; JAIPUR BENCH,
n JAIPUR,

Copy of order dated 12.8.82 passed in MP
17/92 in A 1977/86 Bharat Singh Vs Union
of India and othars,

Date of order

Nons prasent 6n behalf of the petitionmr.
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We have perused the M.P. T.A. No. 1977/86
pharat Singh Vs U,0.1I. & Ors. be restored to
its,nrlgin;l position. M.P. is allouwsd and
disposad of accordingly.
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~ (B.B. MAHAJAN) (DL MEHTA)
Admn. Moembar. vice chairman




